The Prevention of Slaughter and Preservation of Cattle Bill, 2024-Introduced

SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I rise to move for leave to introduce
a Bill to prohibit the slaughter of cattle and for the preservation of improvement of
the breeds of cattle and to endeavour to organize agriculture and animal
husbandry in terms of article 48 of the Constitution of India by enacting a
comprehensive legislation.
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SHRI BHARTRUHARI MAHTAB Sir, I introduce the Bill.



